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MR. SPEAKER: Not allowed.
It is a State subject.

AT S IE@ & GMIIT ® &4
FETAT AZY &, T IT ¥ 7

SHRI A.K. BALAN (Ottapalam):
Sir, I have given an adjournment
motion regarding the indefinite clo-
sure of educationalinstitutions, Please
listen.

ACUW WEET : AT HE AAT

T difsg )

SHRI A.K. BALAN: Plecase listen.
Yesterday I got news that some stu-
dents are in danger. They arc on
hunger strike.
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1 wanted to sec him. I could not
locate him. 1 tried it today also. I
did it myself.

it staw fagrdt aradar g
e css gz g ?

AGRAHAYANA 27, 1933 (SAKA}
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PAPERS LAID ON THE
TABLE—Contd

REVIEWS ON AND ANNUAL REPORTS OF
NATIONAL TEXTILE CORPORATION
LTD., NEw DEeLHr ror 1979-1980,
CasHEw CORPORATION OF INDIA L1D.,
New DeLHI FOR 1980-81 ETC.

THE MINISiER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM
KHAN): 1 beg to lay on the Table:

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619-A
of the Companies Act, 1956:—

(a) (i) Review by the Government

on the working of the National
Lextile Coiporation Ltd., New
Delhi, for the year 1980-81 and
of its nine Subsiutary Corpora-
tions for the year 1979-80.
(i) Annual Repott of the
National 1 extile Corporation
Ltd., New Delhi for the year
1980-81 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon and of its nine
Subsidiary Corporations for the
year 1979-80.

[Placed in Library. See No. LT-
3107/83].

(b) (1) Review by the Government
on the working of the Cashew
Corporation of India Ltd., New
Delhi, for the year 1980-81.

(ii) Annual Report of the
Cashew Corporation of India
Ltd., New Delhi, for the year
1980-81 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

{Placed in Library. See No. LT-
3108/81].

(2) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Silk and Rayon -
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Textile Export Promotion
Council, Bombay, for the year
1980-81 alongwith Audited
Accouats.
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the Government on the work-
ing of the Gem and Jewellery
Export Promotion Council,
Bombay, for the year 1980-81.

. ; Placed in Library. See - No.
(i) A copy of the Review LF1[-311§/811. Lary °

(Hindi and English versions) by

the Government on the work- .
ing of the Silk and Rayon Tex- AGREEMENTS UNDER RESERVE BANK OF

2o O . : INDIA AcT, REPORTS OF GRAMIN BANKS,
tﬁle&%ﬁpo?ofrfﬂ}%ﬂ? ?Sél(?%‘l‘ NOTIFICATIONS UNDER CENTRAL EXCISES
ombay, y ' AND SALT Act, CusToMs AcT,
[Placed in Library. See  No. CeNTRAL Excise RULES, ETC,
LT-3109/81].
"HE DEPUTY MINISTER IN
(3) (i) A copy of the Annual Re- THE MINISTRY OF FINANCE
port (Hindi and English ver- (SHRI MAGANBHAI BAROT) :
sions) of the Cardamom I beg to lay on the Table: —
Board, Cochin, for the year

1980-81. (1) g) Al copy each of 20 fresh
. o upplemental Agreements
(ii) A~ copy olli the review (Hindi and English versions)
})Hmd}; cug £oglish thralo?g) eniered into by the Reserve
y the Government on the . oy e

wotking of the Cardamom Bank of India with the State

. ) Government on Ist. August,
Boarf:l, Cochin, for the year 1981 for conducting Govern-
1980-81. . .
ment transactions 1n terms of
Section 21A (1) of the Reserve
Bank of India Act, 1934, under
sub-section (2) of section 21A
of the said Act.

[Placed in Library. See No.
LT-3110/81).

(4) (i) A copy of the Annual Re-
port (Hindi and English ver-

sions) of the Hindustan Dia-
mona Company Ltd., Bombay,
for the year 1980-81 alongwith
Audited Accounts.

(i) A statement (Hindi and
English versions) showing rea-
sons for delay in laying the

Supplemental Agreements.

[Placed in Library. See No.
LT-3113/81].

(1)) A copy of the Reaview
(Hindi and English versions) by
the Government on the work-
ing of the Hindustan Diamond
Compaoy Ltd., Bombay, for the
year 1980-81.

[Placed in Library. See No. (i) Report of the Haryana
L1-3111/81}. Kshetriya Gramin Bank, Bhi-
wani, (Haryana) for the year
ended the 31st December, 1980
atlong with the Accounts and
the Auditor’s Report thereon.

(2) A copy each of the following
Reports (Hindi and English versions):

(5) () A copy »f the Annunal Re-
port (Hindi and Eaplish ver-
sions) of the Gem and Jewellery
Export Promotion Council,

Bombay, for the year ii) R t of t i
1980-81 along with Audited - G:ap;rm oBanif g:;: g:ﬁlﬁ
Accounts. (U.P.) for the year ended the
3Ist December, 1980 along
with the Accounts and the
Auditor’s Report thereon.

(1) A copy of the Review
(Hindi and English versions)by



